
[RAJYA SABHA]298

outcome budget (2014-15) of department of chemicals and Petro chemicals

रिंायन और उि्यरक मंत्रालय में राज्य मंत्री (श्री वनहाल चन्द) : मिोदय, मैं 2014-15 िर्स के 

हलए रसायन और पेट्रोरसायन हिभाग के सबंधं में पहरिामी बजट की एक प्रहत (अंगे्रजी तथा 
हिन्दी में) सभा पटल पर रिता िंू।

[Placed in Library. See No. L.T. 539/16/14]

i. Report and accounts (2010-11 and 2011-12) of national legal Services 
authority, new delhi and related papers

ii. outcome budget (2014-15) of department of electronics and information 
technology and Ministry of law and justice

THE MINISTER OF COMMUNICATIONS AND INFORMATION  
TECHNOLOGY; AND THE MINISTER OF LAW AND JUSTICE (SHRI RAVI 
SHANKAR PRASAD): Sir, I lay on the Table-

I. (1) A copy each in (English and Hindi) of the following papers, under sub- 
   section (5) of Section 18 of the Legal Services Authorities Act, 1987:—

   (a) Annual Accounts of the National Legal Services Authority 
(NALSA), New Delhi, for the year 2010-11, and the Audit Report 
thereon.

   (b) Annual Accounts of the National Legal Services Authority 
(NALSA), New Delhi, for the year 2011-12, and the Audit Report 
thereon.

   (c) Statements by Government accepting the Reports mentioned at  
(a) and (b) above.

 (2) Statement each (in English and Hindi) giving reasons for the delay in  
   laying the papers mentioned at (1) above.

[Placed in Library. For (1) and (2) See No. L.T. 483/16/14]

II. A copy each (in English and Hindi) of the following papers:—

(i) Outcome Budget, for the year 2014-15, in respect of the Department of  
  Electronics and Information Technology.

[Placed in Library. See No. L.T. 676/16/14]

(ii) Outcome Budget, for the year 2014-15, in respect of the Ministry of Law and  
  Justice.              

 [Placed in Library. See No. L.T. 202A/16/14]

Papers Laid on  the Table


